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Heavy Electricals Ltd., Bhopal

•601. Shri S. M. Banerjee: Will the 
Minister of Steel and Heavy Indus­
tries be pleased to state:

(a) whether a final decision 
has been taken to set up a joint 
consultative machinery in Heavy 
Electricals Ltd., Bhopal;

(b) if sof what is its composi­
tion; '

(c) if not, the reason for this 
delay; and

(d) when the same is likely to 
be formed?

The Minister of Steel and Heavy 
Industries (Shri C. Subramaniam): (a)
No, Sir.

(b) Does not arise.

(c) The management is still in con­
sultation with the State Government.

(d) It is not possible to indicate any 
time limit.




